$~C-11
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CO.A(SB) 37/2011 & CA N0s.329/2013, 847/2013, 2200/2013,
1234/2014.
GREENFIELD PLOTHOLDERS CUM-
RESIDENTS ASSOC. (PH)
..... Appellant
Through: Mr.Satish Pandey and Mr.Rajiv
Kumar, Advocates.

VErsus

URBAN IMPROVEMENT COMPANY
(P) LTD & ORS.
..... Respondents
Through: Mr.D.S.Chauhan,  Advocate  for
respondent No.1.
Mr.Rakesh Kumar, Advocate for
UOI.
Mr.P.Nagesh and Mr.Dhruv Gupta,
Advocates for respondent Nos.2to 11.

CORAM:

HON'BLE MR. JUSTICE YOGESH KHANNA
ORDER

% 17.08.2017

List along with CO.A(SB) 36/2011 on 11.09.2017.

YOGESH KHANNA, J

AUGUST 17, 2017
M

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 08/05/2025 at 10:12:53



